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ported that they have sanctioned financial 
assistance to 18 companies for acquisition 
of 33 vessels in 1988-89 and 3 companies 
for acqu;s~ion of 4 vessels in 1989-90 upto 
July 31. 1989. 

(b) The particulars of the companies 
benefited is given in the statement below. 
During 1988-89 assistance of Rs. 3559 lacs 
was granted. During 1989-90 upto 31 st July, 
1989. a sum of R . 185 lacs wa granted. 

(c) and (d) . None of the vess Is fi-
nane d by sClcr are shrimp vessels. How-
ever. a few of these vessels are capable of 
undertaking shrimping operations also. 

STATEM NT 

l. In 1988·89 

Name of Company Assisted 

1. Seagull Seafoods (P) Limited. 

2. Cholamandal S lipping (P) Limited 

3. Kaka1 iya Seafoods (P) Limited. 

4. Leo Sea oods Limited. 

5. N kkanti Se Foods Limi e 

6. Maharaja Fish ri (P) imi1ed. 

7. Gautham Construction and Fisher-
ies (P) Limit d. 

8. Bangalore Marines Limited. 

9. Blue Chroms Limited. 

10. Pallava Seafoods (P) Limited. 

11. Aziz Ocean Food (P) Limit d. 

12. High Sea Foods Limited. 

13. Atlanta Shipping (P) limited. 

14. Oceanic Enterprisers and Devel-
opment Limited. 

15. Aoyce Marine Products limited 

16. Surya Sea Foods (P) Umited. 

17. Meenam Fisheries Limited. 

18. 'ndamar Fisheries (P) Limited. 

II. In 1989-90 

1. Sindhu Siva1hi Fisheries Company 
(P) Limited. 

2. Indamar Fisheries (P) Limited. 

3. Pron Magnate (P) Limited. 

Proposal to Write off loans 

3503. SHRr BRAJA MOHAN MO-
HANTY: Will the Minister of FINANCE 
pleased to state: 

(a) the number of marginal farmers and 
small farmers incurring loans upto Rs. 10.0001 
- from banks, cooperatives and other public 
financial institutions and the total amount of 
such loans outstanding against them; 

(b) the details of such loans outstanding 
in different States and Union Territories; 

(c) whether any proposal to write off 
these Joans is under consideration of the 
Government; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONO IC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHAI 
EDUARDO FALEIRO): (a) and (b). The 
present data reporting system does not 
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350 . SHRI GEORGE JOSEPH UN-
O CKAL: Will h inister of RAILWAYS be 
p ased 0 state: 

(a) the funds sanctioned during the 
curr n year for the modification of Alwaye 
(Sou hero Railway) railway station; and 

(b) the time Ii ely to be taken to com-
p the ork? 

THE ISTER OF STATE OF THE 
lNISTRV OF RAILWAYS (SHRt 

OHAVRAO SC DIA): (a) Rs. 1.36 
khs. 

(b) Works of construction of s ation 
building, retiring rooms and provision of 
cement concrete paving of main platform 
ha e commenced and are Ii ety to be com-
peed by 1989·90. 

Road overbridge in Dattapada 

3505. SHRt A OOPCHA JO SH H: 
lilt e inisterofRAJLWAYSbepleasedto 

state: 
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(c) the tim by which 0 is Ii Iy to 
s arted on this proj ct? 

th 

THE INISTER 0 STA OF THE 
TRY OF R ILWAYS (SHRI 
VR 0 SC1NDIA): ( ) Ve • Si . 

nali d. Th ov rail cost of th rk is Rs. 
750.88 lakhs wnich ill e shared by h 
Rail ys (Rs. 164.76 I khs) nd th om-
bay unicip I Corpora io (Rs. 86.121 kh ). 

(c) The Railway and th 80mb y 
unicipal Corper tion h v air ady t k n 

up the tender work in h nd and will t ke up 
the execution of th wor on th ir respectiv 
portions, after finalisation of the tender . 

rvlce Are Approach Schem 

3506. SHRI PRAKASH CHANDRA: 
Will the Minister of FINANCE be pi ased to 
state: (a) whether the Service Ar a Ap-
proach scheme has come into effect during 
th month of April 1989; 

(b) whether any complaint regarding 
malpractices and harassment of the villag .. 
ers by banks has been received by Govern-
ment; and 

(c) if so, the action taken/proposed to 
be taken by ~overnment againstthe officia's 
responsible therefore? 

THE MINISTER OF STATE I THE 
DEPART ENT OF ECO OMIC AFFAIRS 
I THE I 1STRY OF FINA CE (SHRI 
EDUARDO FALEIRO): a} Yes, Sir. 




